e vte-o

FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF THAPAR BUILDERS PRIVATE
LIMITED

1. | Name of corporate debtor THAPAR BUILDERS PRIVATE LIMITED
2. | Date of incorporation of corporate | 11/10/1983
debtor

3. | Authority under which corporate [ Registrar of Companies ['ROC’]- Delhi.

debtor is incorporated / registered ,
9 Corporate Identity No- / Limited | U99999DL1983PTC016730

Liability Identification No- of
corporate debtor
5. | Address of the registered office and FAT, Pamposh Enclave New Delhi-110048.
principal  office  (if any ) of
corporate debtor

ARG

respect of corporate debtor
7. | Estimated date of closure of 28" February, 2024,

insolvency resolution process (‘180 days from Ist, September, 2023°]
.8. |.Name and registration number of Rabindra Kumar Mintri

the insolvency professional acting IBBI/IPA-001/1P-P00707/2017-2018/11194
as interim resolution professional

9 Address and e-mail of the interim | Add: JD-18-B, Near Ashiana Chowk, Pitampura,

resolution professional, as | New Delhi-110034.
registered with the Board Email: mintri ca@rediffinail.com

6. | Insolvency commencement date in Olst, September, 2023 4

10. Address and e-mail to be used for | Add: JD-18-B, Near Ashiana Chowk, Pitampura,

correspondence with the interim | New Delhi-110034 |
resolution professional Email: cirp.tbpl@email.com f
o Ph. No: +91-98111-63846

L1.] Last date for submission of claims | 150 September, 2023,

12.] Classes of creditors, if any, under

clause (b) of sub-section (6A) of Real Estate Allottees.
section 21, ascertained by the

!
interim resolution professional \

identified to act as Authorised IBBI/IPA-002/IP-N00504/2017-2018/11559

Representative of creditors in a class | 2. Mr. Pawan Kumar Agrawal,
[BBI/IPA-001/IP-P00852/2017-2018/11435

3. Mr. Tanveer [lahi
IBBI/IPA-001/IP-P-02553/2021-2022/13874

13.] Names of Insolvency Professionals |1. Mr. Abhay Kumar

(‘Three names for each class)

14. (a) Relevant Forms and Mentioned below at point no. V.
(b) Details of  authorized | petails of Authorised Representatives
representatives . Mr. Abhay Kumar
Add: 307, Gyan Khand Indirapuram,
L Ghaziabad-20

T areg

Rabindra Kumar Mi')ntri _ |
? cy Professiona 1N ] 104
ggé()lwvgn-‘]ééi‘,?\ge ; 1/IP-PO0707/2017-2018/11194
E-m.ail 1d :mintri rediffm ‘
' Ph. No.:98111738486, 011-4004
Address:D-18-B, Near Ashiana Cho

tampura, N.D~34



1.

[11.

v,

VL

2. Mr. Pawan Kumar Agrwal.

Kalkaji, New Delhi-110019
Email: Irp@ppglegal.com

Mr. Tanveer [lahi
[BBI/IPA-001 /IP-P-02553/202] -2022/13874

(VS

Badarpur, New Delhi-110044.
Email: ip.tar_l_\ieeriIahi([‘z)gma_i_l._cm

Notice is hereby given that the National Company Law Tribunal New Delhi Bench-I]]
has ordered the commencement of'a Corporate Insolvency Resolution Process of the M/s.
Thapar Builders Private Limited on 1st September, 2023,

The creditors of M/s. Thapar Builders Private Limited, are hereby called upon to submit
their claims with proof on or before 15th September, 2023 to the Interim Resolution
Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic
means,

A financial creditor belonging to a class, as ljsted against the entry No. 12, shall indicate
its choice of Authorised Representative from among the three insolvency professionals
listed against entry No.13 to act as Authorised Representative of the class [Real Estate
Allottees] in Form CA. '

The claims may be submitted in their specified forms. Form B - Operational Creditor

A(Other than Workmen/Employee); Form C - Financial Creditor; Form CA - Financial

Creditors in a class: Form D- Workmen/Employee; Form E - Authorized Representative
of Workmen/Employee; and Form F Other Creditors. Copy of the above Forms can be
downloaded from https://ibbi.gov. i n/downloadform.htm|

Submission of false or misleading proofs of claim shall attract penalties,

Rabindra Kumar Mintri \/é/f.\/;—_ _\_,/
{Insolvency Professional) ;
Reg. No. : IBBI/IPA-001/IP-P00707/2017-2018/11194 " Rabindra Kumar Mintri
; E-mail Id :mintri_ca@rediffmail.com ; : e
* Ph. No.:9811173846, 0h11~4%g42!'3%9 : %Ptenm Resolution Professional)
5:JD-18-B, Near Ashiana Chowk pj u
PR O Nk kg i by 1/IP-P00707/2017-2018/11194

Date: 02.09.2023
Place: New Delhi

Email: km.abhay(cggmall.com

Add: Ground Floor, L-2/37A, Ekta Square, DDA,

Add: D-158/AT. No. IV/145, Jaitpur Extn- 1],
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Zonal Office, Ghaziabad Zone,
Address: B-32, Sector-62, NOIDA-201307.

[See rule-8(1)] POSSESSION NOTICE (for immovable property)
Winereas, he undersigned being the authorzed officer of the BANK OF INDIA,
Bulandshahr Industrial Area Branch at City Post Office, Amrit Nagar, Ghaziabad,
UP-201008; under the Securiization and Reconstruction of Financial assets and
Enforcement of security Inlerest (Act). 2002 (54 of 2002) and in exercise of powers

conferred under section 13 (2] read with {rule 3) Dllhesecullh;mlsfesl (El\lmcamant)
Ru}es 2002 vssuadaDsmand Notice dated 16.06.2023 calling upon the borrower- WIS

Footwear Pet. Lid. B-38 A, Gangoiri Enclave, Ao, Dat (Regd.

Mdresss and E-181, Kaw | Nagar Ind. fvza, Gnzzabad 201001 (Factory Address)

K Sharma (HUF) and Mr. Himanshu Shekhar, auaemmr-qalomgew Shipra s\.-mw,
Indirapuram, Ghazizbad UP-201014 to repay the amout mentioned In the notice being
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FORM A
PUBLIC ANNOUNCEMENT

upicy Boa

[un Bani ard of India.
{insolvency Resolution Procass for Gorporate Persons) Roguiations, 2016
FOR THE ATTENTION OF THE CREDITORS OF

THAPAR BUILDERS PRIVATE LIMITED
RELEVANT PARTICULARS
- [Name of Corporate Debtor THAPAR BUILDERS PRIVATE LIMITED
TOVEET

g LIKHITHA HIMITED

LIKI
CI: U45200TG1993PLC029911
Fueling The Fulire .0

e: -3-323, 0h Floor, Vasave's MPH Grand,
Ameeel ¥ roat, mmmu erata, ety 507
ikt D: cs@likithain

i ach
rovsiors o Compans Ao 201 cad wi s faned gt vmaus ks st by s Wy of
oic ESl) (e

Cororate Afars

ety er i Coporte O [Fgstarof Compaes TROC DA i
incoryorates | reisired -
& [Corporae ety No.  imied Lnclly | UBG9B30L 93P TGO1a730 wiltesertio cpenATA,
1 e notice of AGN Jikhitha.co.in, o

i wbstn o
R GI0.4792 7 (e Crers Ty Elht Lok E.gmy Seven Thousand Three | | S22 S L el ““m el : i m {F o Coorale Detr 3 OO twnevtingindscam.
pus hschency commancemenl e | B1st, Saptember 2023 b
Y 16.06.2023 with | | 3 2013 read i Rute 20 of B A gt of Gt O ; et B i
further interest, costs, ewcnsesand ‘other incidental charge etc. thereon within 60 days. por 44 of SEB (Lseg 3| [ TEctmated dat of cosurs o waaivancy | 20 February 2024 oy b e et whord
St g ot Reguiaions, 2015, e Company provids fcilty b s members hokdng resaltion process 1180 days i 18, Seplember, 2024] Wembers e e Thraau
i et o8 their Rabindra K Mintri e in the AGM notic ting through VC/OAVM
Borrowar { Guaraniars and-tha public in’ ganeral that tha Undersigned has laksn m;m; s :J'mmm lmmm g Htane 2 Relibo cumba . | LI ekt i "
possession of the property cescribed heren below in exetise of powers confred o | | Ee. st siovdud by koo Sucacses Daposiony st SO, Merbors e Foslin s ThoRegst ber21
Himer under Sub Sec; 4] of Section 13 of the said Actread with e 8 of he Security | | et 1o i e pssucscns of g T s st | [T R P T ety S 223 Bt kv o R e G S
e AGM shal crsmenc o Y020 s 300 a1 o . e et e ot | e Gl 1005 Eanle it st s st 2
! pariicular and Wednesday, 278 Seplembar, 2023 at i m U57) The ening | (i Ages Prangirs. P oo i e Aot

¥ D ) ae 500 PM. (5T) on 779 Corvspondetes i e e |
of the BANK OF INDIA, BRIA Branch, Gity Post Office, Amrit Nagar, Ghaziabad, UP- | | For msiructons. sed maneer of remete mmrq Logh D aed Passwerd for remcke ssuat Professicnal o e Boar of Drectors of o Compar 2 s mectng hld o Trrscay, May 16,
201009 for an amount of Rs. 538,87,392.71 (Five crores thirty eight lakhs eighty | | evoieg. kndly refer 1 the notes section i e notis of AGM. B Tth Soptamber, 2023 idond @30 1, €150 o Eculy St on 36450000 xuy s of ey The Company s |
Seven thousand three Fundred ey two rupses and saverty one paisa) plus | | Th ity o ing Brugh bl ape kol bn e ralate o AGH b e amors T e BT et Wt St 20,2021 e T e e o e, T

iy e it T Aulsas vl e f porove oy e members. il b g i & o f 30 Gy om o il f ecran

of sub-s4cton (G4} OIMMZ\ 250ariangd
the bk 18 on 16062025 it fuher tret. coss, expenses and oer | | e c o v B e o1y NG st e Al b sl e i e R e et Bk e
incidental charge etc. thereon, entted 10 vote agan at e AGM. = 0. Abhay Kurmar il To avoid delay members
fsub 13ofthesc | | The has N Jain Praciicing Company Secretary (Preprielor of M KYC with telr deposior el in
in 1 i Sl Asces Lchrs) “Scnunasr for conductng e E-vomng prcess n 2 fair P e R, 8P a Agraval e o T
DESCRIPTION OF THE MOVABLE & IMNOVABLE PROPERTY o Socipsnmd Sprosl o Scoisiie ol o 11 0 ey B il o Regn.Nox IBBIIFS OTIP-FOIBS201T-201811435
g wy oo rrs B Bk Pogr b i a1 ;e e A 3 b Tanweer lahi rregendnal dindscouse.

|33 |GSR fSu E), dated 04.03.2020 w.e.f. 01.04.2020), Secured Creditor, will be soki on "AB 18 WHERE IS", "AS IS WHAT I!“ nnd
BASIS" on date mentioned hﬂkzwhrlémvary of dum to the Secured Creditor from the

Allth Corgany Rogn. No.: IBBIIPAL001P->-025532021 2020513514 For Lkt nsrctr Liied
appurtenant to industrial le Nn- E-m Saector-17, Indus n case of any query Or grewance, you may v-hm the Fr A wm&m tpaintno. V. J— patai Sdj- onds
" 180222 : faviYerragonda
Dist- Gatiabad, UP i the mam of company {Lessed by UPSIDC) in 201 for msi Forvte: o e Debis of st i, e Somtomben 02, 2023 Company Sotton oo ommance Oor
y 307, Gyan Kﬂﬂ'\d Indirapurem,
Plotlo. E-180. SoulhPlot No. E-182, Eas!-Read, Wes!-PlotNo, E-31 832, B et (Kapil K“thm smm:mm\mu nathapdilaot
Date : 30-08-2023, Place: Noida Authorised Officer, Bank of India | | Dated - 02-09-2023 Chairman & Managing Director uv&w’:‘ng‘mEms i
quare,
ZONAL OFFICE : §.C.F. 88, URBAN ESTATE, u: l:msﬂ FORM-3  [See Regulation - 15{1)(a)] / 16(3)
PHASE 1, DUGRI, LUDHIANA-144013, E-AUCTION mnmﬂ‘gﬁ"}fj o ;2 el DEBTS RECOVERY TRIBUNAL, CHANDIGARH (DRT-2)
AD EMAIEHONIEH-:"M-H‘;?IMEAMI; : SALE NOTICE MNew Dehi-110044 | Enal s m_nmm 15t Fleor, SC0 333435, &mm;ﬁm:mgﬂm;m:mummgummmsm
FCITETETS A : zoludhiana@indianbank.co.in I Homea s herety -
mmmmm#nmw Insirency Resouien Frocess o the Thapal Private b-seci  with subrule (24) of e 5 of
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY/IES Ll o the DebtRecovery Trbunal (Procedure) Rules, 1983 S
1. The cre
E.:“w"tl::rms.a[w:':«:ﬂu for Sale of Mavable / Immovable Assets under the Securitisation and Ke:nnltmcllnn of Financial Assets and Enm:z'eaT::nl ek WHW‘ i, Ly b stk Sl STATE BA\P}:( OF INDIA
I i ;
in particular to the Borrower(s) and Guaranmr(:] that lhe below described m:g?lg |mmevable D'ouerlles morlnaged chaluud fo the Secured Creditor, the il The e M/S GR TRADERS AND CONSULTANTS

THERE IS
the

[ a i 12, shl inci o
i k5]

h&
| Guarant

and parcel
D pluuvrnparly measwlng 50.
1 Mr Gurdeep Singh|bearing M C
(Borrower), Address: House No|

B0/IP/2 Streat No. 23, Near Mata] iamabandi for the

of residential[Rs, 9,41,304.71/- (Rupees Nina| Rs. 13,96,350/-

8q yds
o B-XXIX-80/1-2118/2/7
khasra no ‘Bkhi1a no 237/301 as per|

hereunder -

EMO nt

Lokhs Forty One Thousand[ Rs. 1,39 636/ |
Three Hundred Four And Paisa Seventy One Onl

¥ T i e e bl o ok syt P - ot o Ot iy
Form CA-FinantialCrediior

: Form £
Credtors.

i

Sd-
R DM Kumar Wintri
Dat : 02.09 2023 (Inter n Professional]

furtherinterest, costs,

(1) M's GR Traders and Consultants DIWIS/O Mr G S Ravichandran Mis G.R. Traders
and Consultants Through Its Proprietor Mr. 6.S. Ravichandran 95, Rozka MEQ
Industrial Area, IMT Sohna, Nuh - 122107, Pan Card No, CXZPRESTEC, Mobile Mo
9910009934, 70111604152 Also at: House No. 330, Secior 4, Gurgacn H:n;ym
122001, Gurgaon, Haryana,

WHEREAS QANIG52021 was i\sleﬂ beﬁore Honbh Presiding OfficeriRegistrar on
-08-2023.

WHEREAS s Hon'bie Triounal is pleased fo issue summons! notie on the said
19{4) of e Act, (O ey dabts of

Rani Road, Kabir Nagar|entoiwakiapind daba
Ludhiana, Punjab 141003. 2,
rs. Harjeet Kaur (Co.|

ear 2008-08 to_the
26:

s nf Gurdeep singh Bnd Harjeet Kaur as per sala deod as|
Bounded as under: Exst: Sreet22 Wide 1301 Weat: Nelghbor 130", North: Cpen Flot 350"
Soulh m.gmmrasn (TYPE OF POSSESSION - SYMB!

Borrower), Address: House No.

60/IP/2 Street No. 23, Near Mata Rar

Road, Kabir Nagar, Ludhiana, Punjab 141003, 3. Mr. Sunil Kuma
8222/1 Street No 10, Gurpal Nagar , Ward No 71, Ludhiana , Punjab 141003.

All Part and Parcel of Shop no. 284

Ward|Rs 47,12,886- (Rupees Forty| RS. ﬂﬁnﬂnm
Twel p...n..,......g mau:mmmu

No. ! Rallwly Road , Morinda
mj

(WS Vijay & Co. Prop, Lt Sh, Kallash|
cn.mnr. Address: Railway Road,| "’"“ﬂ"‘ No.
2833(0-4) in revenue

mits
- ““""nggd““uw‘ mena;t No. 254, Tehsil Morinda,

prised in Khowa
2635/3205, Khasra No.
its of Morinda,

ElohtHumimiSimsllonlnhrccNCSW!OWI!JMRN,)!.S&S

(Rs Six Lakhs Thirty Three Thousand Nine Hundred fifty Five only) for

GECLS A/C 58000706220 as on 31.08.2023 with further interest,
ts, other

Distt

lorinda,
TO the estate of the d
[Chander on 04.05.2021 lepmsﬁnlsd Roopnagar as per transfer deed

oylegalhai v M. Neelar Ji

Vasika No. 2020- 21/34/1/1626 dated 31.03.2021 in Bahi No. 1 in the office ulJmnISub Registrar, Morinda in
de

22072022 with| Place: New Delhi Regn. No.: IBBIIPA WWWUWUTQEH? 2018(11184.
RS.2471,168.47
ad iony Tehail and distriot Ludhiana in the R ~
293 dated 0,10 2018 and bouncad as unce HI'TQ\,H diractedasunder.-
== STEEL PIPES — it shoncn
T HI-TECH PIPES LIMITED
‘ Regd. Office: No. 505, Pearls Om:

ower, Netaji Subhash Place,
Pitampura, New 110034
GIN: L27202DL1985PLCO19750

In sccordance with sub-section (4) of section 19 of the Act, Wv \he uerendams are

in thirty days of th why relief prayed for

i) o disclose pariulars of propertes or assets other than properies and assels.

i) you are restrained from dealing wih or disposing of secured assets or such olher
assels and properties dislosed under serial number 34 of the original appiication,

NOTICE TO THE MEMBERS FOR THE 39™ ANN UAL GENERAL MEETING
Motice: B Westing [ AGM'

'o Lt. Sh. Kallash Cmmdlr
hﬂdrlil 1- H.No. 225
W.No.8,Railway Road, Morinda|

00 1 fo, saconfocr of i o
Ashotosh Gavq sm Bnusnnn
Kumar, Add :
27, Sarabha Naga, Ludh\arw‘ Punwb
141001, Address 2 Flat No. 116 2 nd
Floor , green Leal, Vill lara, Tahsil
Sahnewal, Ludhiana, Punjab)
141014, Address 3: Office: TEG For

(Second flaor
141/124-148

boundaries of the samo are as und
PlotNo. 117, 48", - Plot N

Lt Kailash Chander and
- Shop of Amrk Singh, West - Shop of
POSSESSION : SYMBOLIC POSSESSIO!

Cistt.- Rupnagar 140101, Mr, Atul Kausahal S/6 L1 Sh. Kailash Chander, Address:
Propary Raaklental Fat No.116 moas

o) comprised i no
6/2-7/2- 2-

o £
1042-11/2- IZM 13;\ 14/1-15/1 WAKI1A|furtherinterest, costs, ﬂhllchlmlllndlxpmnlhmn
RAKBA, Groen loal, Vill- Bulara, Hmibthn

South 1
wilhSub Rogisrar, LhianaiContal) ('rvw!o POSSESSION: §
rings & Sampings Prop, Asholosh Garg 5/o Sh. Bhushan Kumar, Plol No.11, UCO Bank Street, Vil Jugiana.
Lucihian Punjahﬁnﬂodeﬂ‘ﬁ'? Surinder Singh S/o Sh Jasv Singh, VPO- Sangowl, Sichwan Ganal Road, Luchiana. Purab 141014,

oundaries - East
Sh. Pawan Sood, North - Road, South - Rasta (TYPE OF
N).
N0 225 Voo 8 Rallay Rood Morinda Dt_Rupnaga 140101
[Rs. 12,29,7171- (Rupees] RS. 13,389,200/ 5. 10,0007
Twelve Lakhs Twenty Nine[ Rs. 1,33 9201-

Thousand Seven Hundred Seventeen Only) as on 31.08.2023 with

«of the Company will be held on Friday, 29th Day of Seplember, 2023 at 12:30 P.M.
Ve

other

by way

assets
and properties specified or disclosed under serial number 34 of the origial applcation
wihoutthe prior approva ofthe Tribunal;

thraugh Video Conferencing (*VC") | Other Audio-Visual Means ['OAVIY). \n
Gener

Circular No. 14/2020 dated April 08, 2020, Circular No 1772020 dated April 13, ZOZU
General Circular No. 0212021 dated January 13, 2021 and General Circular No_ 02!
2022 dated May 5, 2022 and Gensral Circular No. 1012022 dated December 28, 2022
issued by the Minisiry of Corporate Afiairs (MCA Circulars') and Circular No, SEBI!
HO/GFD/ CMDY/CIR/PI2020074 dated 12th May, 2020, Circular No. SEBIHOIGFD!
CMD2! CIRIPT2021/11 dated 15th January 2021 and Circular No. SEBYHO/CFDICMDR!
CIR/P/2022/62 daled May 13, 2022, and SEBIHO/CFDIPoD-2/P/CIRI2023/4 dated
January 5, 2023 issued by Securties and Exchange Board ofindia ' SEBI Circulars')

! 9 1hrough VC. OAVM, without
the Memibe

65, 4 por jamaband for 1ho yoar 20 Tudiana and

s East - Road 30'-0" Bakdar 20t Wssl Plot No. 105, 20", North -
wasika no. 6067 dated 19/09/2016 registered
IBOLIC POSSESSION)

Sale Deed bearing

Mambers can attend and participate in the AGM through the YC faciity/OAVM only,
the uetaHs of unicn wil be provided b the Company inthe Notce f e Meeting
h In

on plot no 346-D measuring 125 sq.
1. Mis AJ Industries through its
Proprietor- Paramjit Singhl g
(Borrower), Add- Near Balajil
Dharm Kanda Jaspal Bangar,
Industrial Area-C Ka

Road,Ludhiana PIN 141012, 2. Mr,

e year 2008.07, S

All Part and Parcel of Proparty/house buill[Rs. 84,3

out of land comprised in khasra no.48/43,
khata no.1671/1816, as per jamaband| for
itated at village
Suneet, Hadbast No. 159, localty known as]
Bhai Randhir Singh Nagar, Tehsil and Dist

hiana as per sale deed bearing wasika
no. 9343 dated 19/1212009 and the|t

1,837/~ (Rupees| Ra. 69,34,500- | Rs, 50,000/~
yards|Eighty Four lakhs Thirty[ Rs. 693,450~ | DIBL13018210912
One Thousand Nine Hundred Thirty Seven Only) for CC
6539737448, Rs 7,16,396 (Rs Seven Lakhs Sixteen Thousand

Addition: N Integrated Annual Repert ofthe Company
for the Fmanclsl Year 2022-23 wlll he available on the wehslle of the compary
(o in) and also on

and wuw. mmma com) and un e wabsia of National Secuntes ¢ Depnsuevy Limited
(NSOL'){www.evoting.nsdl.com)

[ A

1y of the Notice of the AGM and ]

sending

mr!e Hundred Ninety Five Only) for Rs

52 (Rs Eleven Lxhh Fo ny Eight Thousand Six
Hunuled Fifty Two Only) for AIC 7".“71“ Rs 43,32,013 (
Rs Forty Three lakhs Thirty Two Thousand and Thirteen Only
7071156546 as with further interest, costs,

Paramjit Singh S/o Jaswant Smgh "P""V s bounded as un
(Proprietor), Add-HNo 346-D Bha

Randhir Singh Nagar,

- Road 30' wide side 25 0", West

me.m le No.351-D side 250", North :- Plot No,345-D  side 45'-0°, South :- Plol No. 347-D side 450" (TYPE OF |
141012. 3. Mr. Jaswant Singh S/ol POSSESSION : § YMBOLIC POSSESSION)

-|other charges and expenses thereon,

[Sadhu Singh (Guarantor and Mortgagor), Add-HNo 346-D Bhai Randhir Singh Nag

ar, Ludhiana 141012

Accordingly, he Notica of the AGM and Annual Report
Vear 22.13 will be sent node
addrasses are regislered with the Company! Depmtoly
The Gompany has engaged the services of National Securities Deposilory Limited
(NSDL), as e-voting agency, for facilitafing vofing through electronic: means remole
e-voling') lo enable the members to exarcise their right 1o vole on the resolutions
proposed 10 be passed at the AGM a5 well as for the members who will present at the
AGM through VC facility/OAVM and wish to cast thair vote during AGM, through
e-voting system ["e-voling’) The maﬂnernl'lemate e voting" and e-voting" during

sale of

or other assets and properties i

interesiover such asses,
You are also directed Lo file the writlen statement with a copy thereof fumished to the
applicant and to appear before Regsirar on 201112023 at 10:30 A, faiing which the:
applicationshallbe heard and decided n your absence,
the sealof his 2110872023,
Signature of the officer Authorised to issue summons |

“2Algoquant

ALGOQUANT FINTECH LIMITED
CIN - L74110GJ1962PLC136701
Regd. Office: Unit No. 705, 07th Floor of ISCON Elegance, Developed at Plot No. 24,
Prahalachagar Ahmedabad City Gujerat -380015
Phone: +91-9910032304, E-mal: Investors@algoquantintech.com,
Website: wiw.algoquantintech.com

TICE OF 60" ANNUAL GENE EETING
BOOK CLOSURE AND E-VOTING

(A) Annual General Meeting:
NOTICE is hereby given that 60° Annual General Meeting (AGM') of the Members
ALGOQUANT FINTECH LIMITED (the "Company’) is scheduled fo be held or
Wednesday, 27° day of 023t 11:00AM. (IST) through Video Cone

Immovable property being Plot Na.

2. Mrs. Anju Jain Wio Ashokl Ludhiana comprised in Khasra No.

Address 2: H. No. 33/1, Nirmall
Enclave, Basant City, N
Tennis Ground, Double Road, Ludhaina 141012

Boundaries as u

Basant City, N :Tenn\s
1. Mr. Tarun Jain S/o Ashok Jain, | gfeund, Double Rﬂld Basant City Offico
626-629-646-847-653-854-655-656-
e deions 320 \Wio|887.658.659.660-661.662:683 Khata
arun Jain, Address 1: H. No.|No. 1049/1306-1050/1307-1051/1308 as
1204 Bag Khajanchian, Nearlper jamabandi Year 2008-10, Situated at abadl known as Nirmal Enclave, Tehsil and
Trunk Bazar, Ludhiana 141008.}bounded as por sale deed uunnu wasika numbor 11879 datad 1501.2018 in the name of Tarun Jain and

nder : East : Stroet, We
r| POSSESSION : SYMBDLIC POSSESS

33/1|Rs. 15,91,194 /- (Rup

porl Tllwl:nd One Hundred Ninety Four Gnly) for home- Toan ST16856543
s.12,03,0271- (Rs. Twelve lakhs Three Thousand Twenty Seven|

D'IM for Home Loan 50353648447 as on 31/08/2023 with further|

Intarest, costs, other charges and expenses therson.

Dliﬂ Ludhiana and

h Opan Plot, North : Street, South : Mohit Pabby. (TYPE OF |

Mr. Arun Sood Sl Shi Ramesh) rrih

EMnn Propeity mnlmmg 100.00 8 yds n[Rs. 24,19,527/- (Rupees Twenty]_Rs. 15,03,000/- Rs. 10,000/~

af Mr. An S/0 Sl Ramesh|Four Lakhs Nineteen Thousand|_Rs. 1,50,300/-__| IDIBL13024495082
o siusled ol B No 18 A Caplain
Singh Nagar, Adj Raghunath

Five Hund'ldfvm'yswcﬂomﬂiwﬂ 50451064559 as on 01.09.2023

for members their s in detailin
he Nolice of the AGM, In case you have any queties of issue fegarding remole
4401 Ja-yafing, you may rafor the Frequenlly Asked Questons (FAGS) for
ual for avallable at

saction of www evoling nsdl com or contact al evoling@nsdl.co.in or cal af 022 -
4886 7000 and 022 - 2499 7000

The Dividend for the Financial Ysar ended 31 03.2023 of Rs. 0.025(- per Equily Share
as recommended by Board of Directors, if declared af the AGM, will be oredited!
despalched within 30 days from of the date of AGM after deduction of Tax ag per the
provisions of Income Tax Act, 1961, o those members whose name appear on the
Register of hlembers of the Campany an Friday, 22nd September, 2023 or fo their
mandates. In respect dividand
“will be crediledides patched on the basis of the details of beneficial ownership lo be
received from the depositories for this purpose.

(VC)/Other Audio-Visual Means (OVAW) 1o transact the business through voting by
by

dispatched the annual report for FY 23 along wilh nofce convening the AGN, on 2
September, 2023,

registered with the: I

by the inisty of Corporate Afairs and Securilies Exchange Board of India. The Annua)
report along with nolice of the AGM is also avallable on the wiebsite of the Company af
wwwalgoquantintech.com and NSDL at  wwwevoting.nsdl.com and exchange af
wwwbseindia.com.

(B)Book Closure:

Natice is also further given that pursuant to Section 91 of the Companies Act, 2013 reac
with Rule 10 of The Companies (Management & Administration) Rules, 2014 ant
Regulation 42 of SEBI (Listing Obligations and Disclosure Requirements) Regulatior
2015, the Register of Members and Share Transfer Books of the Company will remai
closed from Wednesday, September 20, 2023 to Wednesday, Septerber 27, 2023 (bot

Kesping n view he abowe wl

days inclusive) or the purpose of AGM of the Company to be held on Wednesday]

Sood (Borrower) Addr Enclave, Near

onn Bread, vi

a
H.Ne. 8780 St No. 8, Ward No. 65| !Mll?mrchsnﬂlgnm Road, Ludhiana and comprised in Rhata No T17217 - 218-219- 220 Khasra e T8I,
2 38 Tehsi

e-mail 1D for alt
q

are
Pariicipant/ g

Pt g

and update heir E-mail IDs wilh their respective Depository

New Janta Nagar Daba Road|!7/1

Millerganj Ludhiana 141003, Wns ‘Stree!

orrower : Mis Ganpati Impex,
B-16/1211/1/2235 Mohalla Deep, |
Near Preot Nagar, Backside|
Petrol Pump, Gill Road, Ludiana, |

5321/132, 6323/132, Khata

Bounded as

Distriot Ludhiana Bounded as. unde Nortl
125° WFEOFPD!S!S!ION F

of property bearing M.C, No. B-XVI-|Rs. 73,56,805/- (Rup:

'8
g measuring 149 &q. yards (At|eventy Three Lakhs Fifty
site 113 sq, yards) comprised in Khasra No,

253312845 as. por Jamaband for the y
2006-07 at Present Khata No. 2637/2844 as per Jamabandi for the year 201112, Situated at Taraf Peru Banda,
Hadbast No. 187, Locality Known as Mohalla Deep Nagll Near Proet ngnr Tehsil

xthe year 2010-11. p &
", Sout 'Pﬁuuur 36'.0", East: Neighbour 25'.0'
VEICLAPOSSESSI

7
No. |Five Thousand Eight Hundred Five Only ) as on 30.08.2023 with
costs,

Il and District Ludhian
Ofthot Proporty, South - 25

t: 44’ Sunder Industries, wm 44' Mohan Singh, Not
L (TYPEO| O

rth - 26°9°
IN:PHYSICAL POSSESSION)

use No, 1156,

-
tesidential property measuring 129.
ards bearing Khata No

Borrower: Mr. Rahul Kumar Sfo|
Raj Kumar residing at Hargobind
Nagar, Near Spica Tower, Sangrur-
148001. Co-Borrower: Smt,|
Neelam Rani Wo Sh. Raj Kumuf
residing at Hargobind Nagar, Near|

258/1000 share measuring 0-4.1/3

4in the name of Mr
de, West: measuring

). Hous ase-ll, Urban Estate Dugrl, Ludhiana, Punjab. 3. Sh, Maninder Singh S/o Swaran Singh

(Partnor/Guarantor/Mortgagon), House No, 6632/2. Siraot No. 3, New Hargobind Nagar: Ludhiana Punjab

All that part and parcel of the[Rs. 10,95,157/- (Rupees|
50 5

a1 o 3878, Thousand One Hundred rmy Sovon Only) 8 on 51 08 2023

marla| With further interest, costs, other charges and expenses.
aHuilnd al Hargobind Nagar, Behind Haripura Basti Road, Tehsil and District Singlul Wasika no, 1887 dated
01 Rahul Kumar s/o Sh. Raj Kumar, Boundecd as under

0', House of Pushpa Rani & Ors (TYPE OF POSSESSION : SYMBOLIC POSSESSION)

e To000-

qfTen Lakhs Ninety Five| Rs.1,78,650i- |

veanuring 27-1,5',

27-1,1/2', Vacant Plot, North: maasuring 430 1 11.0' wide, South;

with Company's RTA Mis Elgsham Services Pyl

Incomplanos wi th provsios f Seton 108 o te Companies At 2013 e wi
Rul 2014,

Lid (members holding shares in physicalfrm by Tallowing the
Send arequest to Company's RTA Mis Bigshare Services Pyt Lid. on their amail
atidress bssdelhi@bigshareoniine.com (with the subject Line- E-mail registration for
dlispatch of Annual Reports for F.Y, 2022-23 of Hi-Tech P

ShomeSeal (Lising Obligations and Disclosure Requirements) Regulatons, 2015, h
Members are provided with the facility to cast their vote on aII resolutions sel forth in th
)provided

4 ForRegistering & mail Address
- Folio No.

Name of he Sharefolder
scanned copy of the share certificate (front and back)
Self-alesled scanned copy of PAN Card
self attesied scanned copy of Aadhar Card
t) For Registering Bank Account Details:
Name of the Bank and Branch
Bank Account Type
- Bank Account Numbes
- MICRIFSC Coda
Scan Copy of cancelled cheque leaf in support of the above
Transfer of Unclaimed/Unpaid Dividend to Investor Education Protection
Fund (IEPF):
Iembers are requested to nole that, dividends if not encashed for a period of T years
fr tothal 1 of the C liable to
be ransferred t the Investar Education and Protection Fund ('IEPF’].

byNSDL.

up equity share capital of the Company as on the cuteoff date, being Wedmsﬁay
September20, 2023, Any
date, shalltreatthe Notice as intimation only,

The remote e-voting period begins on Saturday, September 23, 2023 at 09:00 AM. an
ends on Tuesday, September 26, 2023 at 05:00 PM. The remote e-voting module shall
bedisabled by NSDL for voting thereafter.

The Members, 2l Owners as or
the cut-offdale ., Wednescay, Seplember 20,2023 may cast Ihe\rvoleeleclromcaly

after
Notie of the AGM and pmrmhecul—nﬂda(ele Wednesday, September 20, 2023, sha
be entiled to exercise hisher vote either electronically i.e. remote e-voting or

voting/venue voting system on the date of the AGM and may obin the login id an
password by sending a request to evoing@nsdl.coin and abhishekm@nsdl.co.i|
However, if nelshe is already regstered with NSDL for remote e voting, then helshe car

Only those Members! shareholders, who wil be present n the AGM through VCIOAV
i "

Khata No. 11, Khara No. 71/

Sh. Gharanjit Singh S/o Sh,
Harbansslngh Bagh Wala Road,

Manjit Sahib, Village|
Jandiali, Chandigarh Road,
Tehsil and Distt. Ludhiana, Smt,
Baljinder Kaur Wio Sh, Charanjit

Hadbast No. 225 Bagh Wala

!mur w

Spice Tower, Sangrur- 148001, Guarantor : Sh. Raj Kumar Sio Sh, Chaman Lal Residing atHargobind Nagar, Near Spice Tower, sur\grur-ubom
Land measuring 151 sq yards cumnmad in 0,000/

Samabandl for tha. vesr 3010.4011

Roa:
Gurudwara Manj Sanib, Vlllngc el
Chandigarh road, Tehsil And Dist. Ludhiana in the nnmnn(cm
o S Charand Singh vide vasika No. 2310 duted
40", West - Balya Bakkadar 40°, North .- Ras!
d"mPEormssEsmoN PHYSICAL POSSESSION)

[Singh, Bagh Wala Road, Gurudwara Manjit Sahib, Village Jandiali, Chandigarh Road, Tehsil and Distt. Ludhiana.

e, R, 2.70 836 |TOIB
*| Thou: and Three) for HL - 6608852090 as on 31.08.2023 with
| further interest, costs, other charges and expenses thereon.
i Sogh S Sh. Harbans Smh andBander
017 an unded as under
’I? wbﬂ!BlKklﬂir34 Smllh Nemr\bcu Bakkaunr

tof such unclaimed dividends for 7 consecutive years are also liabie to be

Uanslened 1o the Demat account of |h- IEPF Authorty. In view of this, Members/

toclain from FY 2015.18

hH date, on or before October 30, ZEI?J For delails, please refer o the Shareholder
Informaticn investor page on the Company's website wew.hitechpipes.in

For and on behalf of

Hi-Tech Pipes Ltd.

Sdr-

Arun Kumar
w2 Company Secretary

Place: New Delhi

AGM, Members who have voted through Remote e-Voting will be eligible to attend the
AGM. However, they will not be eligible to vote at the AGM,

. you may refer Questions (FAG|
or Shareholders and e-voting user manual for Shareholders available at the dowloa
section of www.gvoting.nsdl.com or call on 022 - 48867000 / 022 - 24997000 or send
request o M. " i
NSDL at Trade World, A wing, 4" Floor, Kamala Mills Compound, Lower Parel, Mumbai
400013 or Unit No.601,603,604, 6 Floor Tovier - A, Naurang House, Kasturba Gandh
Matg,Connaugt lac, New Dehi - 1000 or approzch Campary Secsiay f 1

** Date For Inspection of documents.

13.09.2023 to 15.09.2023 between 10.00 AM to 04.00 PM

** Last Date And Time For

of Bid Through E-Auction Mode

190!2025%!0500 PM

Bidders are advised to vls\l the website

Vi
10 (WWW. com) of our & auction service provider MSTC Lid lbnal!\c\pila m O\'!IMQM For Technical
| Assistance Please call MSTC HELPDESK No. 033 22501004 lnd other help line numbem available in
tal

For

For property

i and for

5026'and ‘011-41106131"

number

www.mstcecommerce.com,

p
Bidders are advised to use Property ID Number mentioned above whils searching for the properly in the website with hitps:/bapiin and

DATE : 02.09.2023

Place : Ludhiana

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising|
copy, itis not possible to verify its contents. The Indian|
Express (P) Limited cannot be held responsible for such!
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals ginitsr or 1S
We therefore recommend that readers make|
necessary inquiries before sending any monies or|
entering into any agreements with advertisers or,
otherwise acting on an advertisement in any manner
whatsoever.

Publlc notice w.rt 60" AGM shall be piaoe on the website of the Company af
m, ting.nsdl.com and BSE al

www.bseindia.com
The Ce d subr

within two working dayq
of conclusion of its Annual General Mesting, details regarding the voting results an
acoordingly_voing resuls il be avadabe on the websis f the Conpany i

L at ting.nsdl.com and Exchange a
‘i bseindiz,com.

By omf of the Board of Director

For Algoquant Fintech Limited

(Formerly Hindustan Everest Tools lemed

Place:+ New Delhi Kamha‘

Date:- 02-09-2023 Company Secretary & Complianm Officey

- e @

New Delhi
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